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a
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Amount of any
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at may be set-
off
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elaim not
admitted

verificati

Remarks,

State Bank of India

EDYEEn

BRRETS

BRRET

Secured

Pimary - @ Siocs nd boulders, sand. “and are siored / placed )
Dpit e i hinery e, e p
i b
Lu]lulclul Lond and buding o Mlyaw,wdww(Lnadcmnmy. of Gandia Tehsi, Dist- Dhenkanal
Simt. Sanju Agarw:
54,311, 21
Plot No : 1457, 1484, 1486, 1490, 1491, 148671673, 151071596, Kisam- Homestead, Total Area : Ac 301
Land st Nisnandpur (Chadsdhrs), of Gei T, Dist- Dbk

177
Land at Nityanandapur (Chadeidhara) of Gandia Tebsil, Dist - Dhenkanal
Inthe name of: Smi. Sanju Agaral

i

No

GLsaTsl [l

NIL

Khata No: 268,129,316,230251. 164
Plot No - 146971650, 14641471, 1469, 1475,1463 , Kisam- Gharbari
Total Area: Ac 204
Land t Niyansndapur (Chadeidiars),of Gandia Tebsil, Dist - Dhenkanal
Inthe name : Smt. Seema Agarwal
Khata No:ST, Plot No: 1470, 1478, 1479,1481, 1462, 1483; Kisam-Gharbari, Total Area: Ac 234
Land st Nianandapr (Clasams) of Gandia Tehsi, Dist - Dhenkanal
s
BT e
PlorNo: 14681875 14651466
Kisam- Gharbari, Total Area : Ac 188
Land at Nalabanta of Tehsil-Rambha), Dist-Ganjam
Inthe name : Sri Anil Agarwal
3, Plot Nos 658,664, 65,659; Kisam- Agriculture, Total Area : Ac 3508

Land and Building at LR.C. Village, Bhubaneswar., Tehsil-Bhubaneswar
I the name of - i Sunil Agarwal Khata No. 453/1029, Plot No : 1108 (Correspanding GA Plot No: N-1192)
Kisam- Gharbari-2, Tota Land Area : 3750 sqft
Land at Rayagada of Tehsil Rayay
Inthe name : Sr Anil Agar

1360, Plot No: 143/1
Kisam- Agriculture
Total Area: S775 sqfl (Ac 0.132 dec.)
Lo Champr Toane)

m m ams m Sunil Agarval
o: 436

Land nd G2 o uiing . C Vil B ding in the name of S S, A
 Agarwal over Khata No. Plot No. 4434697 (Corresponding GA Plot No: VIP-157)

i Ghutr
Ac

It Floor : 3300
Sqft, 20d Floor:1875 Sqt, 3rd Floor: 875 Sqfi& Office (G+3)Buikling Block (3) G Flor, It Floor, 2nd Floor, 3rd Floor 3036 Sqft
ach at Gadakana, Sector A, Zone D, MIE BBSR

I the name: ARSS Infrastructure Projects Lid IDCO Plot No 3811 (Co's Office Building): Kisam- Ghasbari Total Area :Ac 0901

Dec
Land & G2 storied Building at IRC Vilage, Bhubaneswar, standing in the narme of Sei Mohanlal Agarwol
Kihata No.:1426(353, Plot No. : 1106 Corresponding 10 GA Plot No N-1/93
Kisam- Gharbari, Total Arca: 3750 sqfL.
Land & Building at 141, (It Floor)
Stae Bank Nagar, New Delli-63, In the Name : S Sunil Agarwal, Total Area : 122.83 sqms, Kisam: Homestead.
Land & Building at 141, (Ground Floor)
Stae Bank Nagar, New Delhi-63, In the Name : S Rajesh Agarwal, Total Area: 122.83 sqmis, Kisam: Homestead
Land & Building at 141, (2nd Floor)
Stae Bank Nogar, New Delbi-
Land at JayadevVihar, Bhubaneswar
I the Name : S Anil Agarwal & Sri Rajesh Agarwal, Khata No : 780, Plot No : §782608, N 3195, Total Area: Ac 0.103 dec. (4500
Sqf) (Extension of BOT mortgae), Kisam: Gharabari
Land at Badapada, Tehsil-Bhanjansgar
I the Name : ARSS Infastructure Projecs Lid. Khata No : 98821 Plot No : 182 Total Area  Ac.2390
(Extension of BOI mortgage)
Land at Badapad, Tehsi-Bhanjansgar
I the Name : ARSS Infrastructure Projects Lid. Khata No : 988/12, ot No : 181/5091
0

1, Total Area £ 122,83 sqmts, Kisam: Ho

L o & Kb
(Near Charichbak), Tehsil Khajuripada, In the Name : ARSS Infrastructure Projecs Lid. Kisam- Gharbari

K 23

Bank of India,

15122000

1269526010

1269526010

Secured

Primary (0 Socks nd & S oulders,sand Tore siored  placed )
(b) Fixed Assets vehicles hincey e, the
compan o e souneyad s movabs s phy
Coll
o e biing N\wunundapnl(Uvmcnﬂuu)‘ of Gandia Tehsil, Dist Dhenkanl
Inthe name of : Smt.S
ey

Plot No - 1487, 1484, 1486, 1490, 1491, 148671673, 151071596, Kisam- Homestead, Total Area : Ac 301
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal

name of : Smt. Sangita Agarwal

o Gandia Tesl, D - Dbl

TlokNo 6316501464471, 146, 1473463 K- Gcoar

Total A
Land ¢ mnymuww (Chadsdhrs,of Gani T, it - Dhkans
Inthe name : Smt. Seema Agarwel

Khta o', Plo ot 1470, 1478, 147,141, 145,145 Kis e Tol A Ac 234
Lumd st Nayanandapur (Chdeidhrs), of Gandia Tehs, Dot - Dhcakan

Inthe name : Smt. Sabita Agarwal

Khata No:347/167 347166

Land at Nalabanta omnsu Rambhay. Dist-Ganjam
ime :Sei As

Kot Mo, FotNo: 658464, 663455 K. Ageiuur, Tl A As 1508

Land and Building at |LRC. Village, Bhubaneswar Tehsil-Bhubancswar

Inthe name of : Sri Sunil Agarwal Khata No. 453/1029, Plot No : 1105 (Corresponding GA Plot No: N-1192)

No

S 2s7aTi0s




Land at BhudukadeNahugharabil, Tehsil- Kukudakhandi
o Kakdaandi - By I the e of AR
Khaas11 105
o 3623 624, 36, 362,

3625, 3617, 3619, 3618

Infrastruciure Projects Lid

Area Ac0.820Ac 4436 Ac04i0

Kisam:
BudukaMouza (Total § plots)

6 plots - Ac.2.903 dec.-Gharabari

2 plots - Ac.2.793 dec.- Agricultural
Mabugharhil

2 plots - Ac.820 dec. - Agrcultural

Land and three soried buikding hercon over plot Nos N-2/88 & 89, Khata No- 14275, 14261958 (Hal Khata No.: 453/1543 &
453/1544) at IRC Village, Nayapali, Bhubancswar.

Kisam- Gharbari

Area: Ac

0249 dec.
Standing in the name ; Sri Subash Agarwal & Sm. Sanju Agarwal

Lo t Mo o, et Khurd PS: Kt Kt 43622, P No-48/1362 s Gt
Ac2100dec
Soming i h e f ARS Sianes o L

Land at Mouza: Nityanandapur, of Gandia Tehsil, Dist - Dhenkanl
5 G K719 ot on USIHLD, UBB157, 33111447
N0dec, Rajesh Agarwal

o ofcharg v land a4 sored bldin ereon s 21 Asind Dt R, Ward o, 5, Kokt -
700029, Extent of lnd: 3 Cotah 10 chitck an

3 DB Bank Lid o2l | 20maaan 2073742472 |Secured | Primary - (a) Stocks and S oulders,sand T are sored  placed y o NG
(b) Fixed Assets vehicles hincey e, the
conpany ot o ouny and e o o e
Collaeral

Lind s bl Nl (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanl
Inthe name of : Smt.S:

jaNo 134311 28
Plot No - 1487, 1484, 1486, 1490, 1491, 1486/1673, 151071596, Kisam- Homestead, Total Area : Ac 301
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inthe name of : Smt. Sangita Agarwal

t
Plot No:1486/1672,1476,1477, 1485;
Kisam- Homesiead, Totl Area: Ac 1.77
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inthe name of: Smi. Sanju Agaral
120,316230251, 164
Plot No ¢ 1469/1650,1464,1471, 1469, 1475,1463 , Kisam- Gharbari
Total Area : Ac 294

5 577590406

Land at Niyanandapur (Chadeidhara), of Gandia Tehsil, Dist - Dhenkanal
Inthrame S Sest Agrl
. Plot No: 1470, 1478, 1479, 1481, 1482, 1483; Kisam-Gharbari, Total Area : Ac 234
Land at mnyam«wm (Clasams) of Gandia Tehsi, Dist - Dhenkanal
Inthe name : St S
Kota oA
Plot No: 1468,1573,1465,1466
Kisam- Gharbari, Total Area : Ac 18
Land at Nalabana of Tehsil-Rambha), Dist-Ganjam
Inthe name : Sri Anil Agarwal
Khata No:S3, Pt Nor 655,664, 665.659; Kisam- Agrcultur, Total Area : Ac 3508
L ud Biing s | RC. Vilage, Bukaneswar, ToiBhubaneswsr
I the name of 45371029, Plot No : 1105 (C Plot No: N-1192)
"

Inthe name : Sr Anil A
No:S0/1360, Plot No: 143/1

Kisam- Agriculu

Total Area: S775 sqf (Ac 0.132 dec.)

Land at Champajhar (Tapane) .

Tehsit- Khurda

Inthe et Sui Al

Khata No: 436

Plot No: 481 uu . Kisar hatbc

Total Are

Lo 12 o Bl LRC. Vg, B ding in the name of S S, A

 Agarwal over Khata No. - 185/12, Plot No. 4434697 (Corresponding GA Plot No: VIP-157)

Kisam.- Gharbari

Total Area : 3750 sqft (Ac 0.124 dec)

Land at JaydevVihar, BBSR

Inthe name of Sri Sunil Agarwal & St Sabita Agarwal

Tn e s ARSS st Frjcts 4 TDCO Pl o 391 (Cors O Buki’ - Ghator ol Ares 2 0301

Lo 42 s Biding t RC i, B, sadin i th e f S Mobanl Al
Khata No.:1426:353, Plot No. - 1106 Corresponding t0 GA Plot No N-1

Kioam- Gharbar, Toal Ares: 5750541

Land & Building at 141, (I Floor)

Stae Bank Nagar, New Delhi-63,In the Name : Si Sunil Agarwal, Total Area : 122,83 sqmis, Kisam: Homestead.

Land & Building at 141, Ground Floor)

St Bank Nagar, New Delhi-63, In the Name : i Rajesh Agarwl, Total Area : 122.83 sqms, Kisam: Homestead

Land & Building at 141, (2nd Floor)

Stae Bank Nagar, New Delhi-63,In the Name : SmiSanju Agarwal, Total Area : 122,83 sqms, Kisam: Homestead

Land at JayadevVihir, Bhubanesw

Inthe Nme S Al Agiral S Rjsh A, K No: 4, Pt o 702408, 395, Tl Aress A 10 s, (450
Sty (B £ BOI mortgage), Kisam: Gharabasi

T o Bodpadn. T Bhrnse

I the Name : ARSS Infastructure Projects Lid. Khata No : 95121 Plot No : 182 Total Area : Ac 2390

(Evtension of BOT morigage)

Land at Badapads, Tehsi-Ban

In e Name AR»Anﬁusmmurcrmcclsud Khata No : 98812, Pot No : 1815091

Evcnion o 011 w\ar\gugd
Land at Bishipada & Kh
e Chachty, Te Ko, i Nam  ARSS I e Lid,Kisne Gl

ta 6239 El
Plote?2, 669, 670, 671, 6731056, 1150

Areasc 4260 Acdol

Land at BhudokadMahugharahil, Tehsil- Kukudskhandi

(Near KukudaKhandi - Berhampur) In the Name of - ARSS Infrastructure Projects L.
Khaasl 369 105




Punish National Bank

151021

6621955414

6621955414

Secured

Primary - (2) Stocks and boulders, sand. “and are stored | placed
(b) Fixed Assets vehick i hinery et

 company across the country and are movable fixed assets)

Colleral

Land and building a: Nityanandapue (Chadeidhara), of Gandia Tehsil, Dist- Dhenkanal
Inthe name of : Sm. Sanju Agarwal,
Khata No' 154,311, 228
Plot No ¢ 1487, 1484, 1486, 1490, 1491, 148671673, 1510/1596, Kisam- Homestead, Total Area : Ac 301
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inthe name of : Smt. Sanita Agarwal
Khata No': 147163,
Plot No:1486/1672,1476,1477, 1485;
Kisam- Homestead, Toul Arca: Ac 177
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
. Sanju Agarwal
Khata No: 268,129,316,230.251.1
Plot No - 146971650, 14641471, 1469, 1475,1463 , Kisam- Gharbarsi
Total Area: Ac 204
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inthe name : Smt. Seema Agarwel

N7, Plot Not 1470, 1478, 1470, 1481, 1482, 1483; Kisam-Gharbari, Toal Area : Ac 234
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inthe name : Smt.Sabita Agarwal
Khata No:347/167347/166
Plot No: 1468,1573,1465,1466
Kisam- Gharbari, Total Area : Ac 188
Land at Nalabana of Tehsil-Rambha), Dist-Ganjam
Inthe name : Sri Anil Agarwal
Khata No:S3, Plot No: 658,664, 665,659; Kisamm- Agricultur, Toal Area : Ac 3508
Land and Building at LR.C. Village, Bhubaneswar., Tehsil-Bhubaneswar

1 Agarwal Khata Ne

I the name of 453/1029, Plot No : 1105 (Ce Plot No: N-1192)

No

1699133087




Kisam:
BudukaMouza (Total § plots)

6 plots - Ac.2.903 dec.-Gharabari

2 plots - Ac.2.793 dec.- Agriculural
Mabugharhil

2 plots - Ac.820 dec. - Agrcultural

Land and three soried buikding thercon over plot Nos N-2/8 & 89, Khata No- 1427/55, 14260958 (Hal Khata No.: 45311543 &
453/1544) at IRC Village, Nayapali, Bhubancsar.

Kisam- Gharbari

Area : Ac 0.249 dec

Standing n the name ; Sri Subash Agarwal & Sm. Sanju Agarwal

Lo s Moz Champatar Toi KPS Kburd, K 3673, P No-4811362, i Ghutc
area: Ac 2.1
Soning i th e o ARSS Sons Pt L.

Land at Mouza: Nityanandapur, of Gandia Tehsil, Dist - Dhenkanl
P Gaundia Kt 347193 P s, ISG181, 1531571 138148144
SN0dec. I Rajesh Agarwal

o ofcharge v land a4 sored bldin ereon s 21 Asind Dt R, Ward o, 5, Kokt~
» Exten of and: 3 Cotah 10 chitack and 30
e i

5 [Kotak Mahindra Bank 171221 257138904 257138904 | Secured Personal o R ers Mr Subash Acarwal & Me_Raiesh Acarwal il NO 0659791956 il INo TN NIL
Sered [Py (0 Socks i boukders, sand, cement, e, nd are stored / placed ) 0 No g g 0
(b) Fixed Assets i hinery et e r
 company across the country and are movable fixed assets)
Colleral

Land s i Noymandasr (Crdeidirs). of Gai T Dt Dbl
Inthe name of : Sm. Sanju Agarw
Khata No' 154,311, 228
Plot No : 1487, 1484, 1486, 1490, 1491, 148671673, 1510/1596, Kisam- Homestead, Total Area : Ac 301
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inthe name of : Sm. Sanita Agarwal
Khata No': 147163,
ok N 486167 476477, 1
Kisam- Homestead, T
Lang a Neymndapu (¢ (memm. /TA—

e o, TS G
Plot No : 1469/1650,1464, 1471, 1469, 1475,1463 , Kisam- Gharbari
Total Area: Ac 204
Land at Nityanandapur (Chadeidhara), of Gandia Tebsil, Dist - Dhenkanal
Inth e S Sesta Agrel
. Plot No: 1470, 1475, 1479,1481, 1482, 148%; Kisam-Gharbari, Total Arca : Ac 234
Land at mnymuww (Clasams) of Gandia Tehsi, Dist - Dhenkanal
Inthe name : St S
Kota oA
Plot No: 1468,1573,1465,1466
Kisam- Gharbari, Total Area : Ac 188
Land at Nalabana of Tehsil-Rambha), Dist-Ganjam

ic1C1 Bank 1612201 469984 305 469984 305 Losouis7s a

T the name 57 Anil Agarwal
Khata No:S3, Plot No: 658,664, 665,659; Kisam.- Agricultur, Total Area : Ac 3508

Land and Building at |LRC. Village, Bhubaneswar Tehsil-Bhubancswar

Inthe name of : Sri Sunil Agarwal Khata No, 453/1029, Plot No : 1105 (Corresponding GA Plot No: N-1192)
Kisam- Gharbari-2, Total Land Area : 3750 sqfl.

Land st Rayugds of Tt g

Inthe name : Sr Anil Agarwal

Khata No:S0/1360, Plot Nos 1431

Kisam- Agriculture

Total Ares: 5775 st (Ac 0.132 dec.)

Lond Coampa T

Tehsit Khure

Inth

Sunil Agaral

Plot No: 481/1363, Kisam- Gharbari
Total Area: Ac 1500

Land G2 i Biing o L. Villgs, Bubancswar, sanding n e e of S, Sesos Agarwal & St S

Al over Khta No. - 18512, Plot No. 4454697 (Corresponding GA Plot No: VIP 1)

Kisam- Gharbori

Total Area : 3750 sqft (Ac 0.124 dec)

Land at JaydevVibar, BBSR

I the name of Sri Sunl Agarwal & Smt.Sabita Agarwal

Khata No: 495, Plot No: N-285

Land at Chhatrams, Tehi et
Inthe name : ARSS Stones (P) Lt
Kht o 55019, 500
Plot No: 1541817, 1802,1798, 1799, 1503, 1822, 18182126, 1519, 1835, 1810, 81,1850, 1853, 1504, 1806, 1807,1852,1556,1559, 1861
i Ghutr

Acaizn

Landand tres sl UGN hreon over Pl Nos N-239 & 9. Kbt No- 113755, 1436938 (Hal Kbt No. 4531553 &
453/1544) at IRC Village, Nayapali, Bhubancsta.

Kisam- Gharbari

Area : Ac 0.249 dec

Standing n the name ; Sri Subash Agarwal & Sm. Sanju Agarwal

Lo s Mz Champatar Toi KPS Kburd, K 3673, P No-4811362, i Ghutc
Area : Ac 2.1
Soning i th e o ARSS Sons Pt L.

Land at Mouza: Nityanandapur, of Gandia Tehsil, Dist - Dhenkanl
P Gaundia Kiaa 347193 P s, 1SS181, 1531571 38148144
SN0dec. I Rajesh Agarwal

o ofcharg v land a4 sored bldin ereon s 21 Asind Dt R, Ward o, 5, Kokt -
» Exten of and: 3 Cotah 10 chitack and 30
K




Edelweiss Asset ESCEDER. FTEy 155079968 “Novable Proper [T
Reconstructon
Company Limited “The whole of ‘
1. ook debts, receivables, desmands, bils, contacts, held
by the Borrower,
and arenow aceruing and
aceruing and
hich 1o the borrower.
2. Stocks of raw materisls, inshed eoods, goods o which e now lyng stored n
o which
brought o or be n or sbout the factorics
and
zodowns of the borrower or warchouses, wherever situated.
3. Reluted movables i the course of transitor delivery, whether now belonging or which may hercafler belong t the borrower or
which may be
held by any person at any 7 or outside Indi to position of il
including.
billsof lading. lices o
with
benefis of ll right thereo.
Creation of sbove securites were recorded vide the following documents:
Deed of Hypothection of Current Assets dated 12.12.2009
2 Decd of Hypothecaton of Current Assets dated 15.12.2010
3. Decd of Hypotheeation of Curtent Assets dated 15.12.2010, Esimated Value of the Aforementioned Securiy:
Fixed Assets: Notapplicable
CETETR 3972720891 0




